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INTRODUCTION
              

              

I,  the Chairman  of  the  Standing  Committee  on Labour  and  Welfare  (2001) having

been authorised by the Committee to  submit  the  Report  on  their  behalf,  present  this 

Thirteenth  Report  on the Demands for Grants, 2001-2002 on the Ministry of Tribal Affairs.

2.         The Committee considered the Demands  for  Grants pertaining to the Ministry of  Tribal

Affairs for the current year i.e.  2001-2002 which were laid on the Table of the House on 19 

March,  2001.    Thereafter,  the  Committee  took evidence of the representatives of the

Ministry of Tribal Affairs on 29.3.2001.   The Committee considered and adopted the Report at

their sitting held on 18th April, 2001.

3.          The Committee wish to express their thanks to the Officers of the Ministry of Tribal

Affairs  for  placing  before  them  the  detailed  written notes on the subject and for    furnishing 

the  information  the  Committee  desired  in  connection  with  the  examination  of  the 

Demands  for  Grants and tendering evidence before the Committee.

4.          For facility of reference and convenience, the observations and recommendations of the



4/29/13 STANDING COMMITTEE ON LABOUR & WELFARE

file:///E:/HTML/13_Social Justice & Empowerment_8.htm 4/4

Committee have been printed in thick type in the body of the Report and have also been

reproduced in a consolidated form in Appendix I to the Report.                 

              

              

              

    NEW DELHI;                                                                                                     Dr. Sushil
Kumar Indora,        

                                                                                                                                   

           Chairman,

    18 April, 2001                                                                                                      Standing
Committee on

    28 Chaitra 1923 (Saka)                                                                                      Labour and

Welfare.
              

                  

              

 
 

 

            

 


